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SHRI K. GO?\L : This is a very 
rUlf>Jtt ittitjfc show-i by the Home 
Mnister.  Tie*  tu• a jrandam was given 
three  month*  ago  and yet nothing 
h« b;ei don<* nhont it. I do not want to 
art.l to wh\t Mr. Stephen has said.  In 
V(***r of the Government's callous attitude, 
we arc forced to walk out.

2*7 PAC

Shri C. M. Stephen and Shri A*. Gopal anti 
tome other membei < then left the Houit.

13.U lurs.

PUBLIC ACCOUNTS COMMITTEE 

Hundred and Sevfntiipntii  Report

SHRI  P. V.  NARASIMHA  RAO 
(Haaumkonda} : I big to  present  the 
HiiJred arvi wventeenth Report of the 
Public Accounts Committee on action 
taken by Government on the recommenda
tions cntainM m their Twenty-fourth, 
Report on R»Pwav Expenditure.
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surance that the minorities rights ‘will 
be respected*. That assurance was given, 
not once but several times.  Stall they 
continued to say that this had not been 
given.  I wish to put on record that this 
is entirely politically motivated and that 
there is no turth whafsooer in this sag* 
gentian that there has been any question 
of persecution of minorities.

MR.  DEPUTY-SPEAKER :  Mt.
Satyendra Narayan Sinha.
(Interruptions

MR. DEPUTY-SPEAKER: Nothing 
will go on record except Mr. Satyendi* 
Naravan Sinha.

(Intmuptums)*

13.94  hr*.

ESTIMATES  COMMITTEE 

Twknty-kight  Rkpokt

SHRI  SATYENDRA  NARAYAN 
SINHA  (Aurangabad) : Sir, I beg to 
present the Twenty-eighth Report (Hindi 
and English versions) of the  EstisnaU* 
Committee on the Ministry of Finance 
D̂epartment of Revenue)—Central  Ex
rise.

MARCH 37, 1070

CALLING  ATTENTION  TO MAT
TER  OF  URGENT  PUBLIC  IM
PORTANCE —conti.

RCPORTBD  SERIOUS  SITUATION  ARISING 

OUT  Op  DEMOLITION Of  CHURCHES,  ETC. 

by  TUB  AVThoamrs  IN  ARUNACHAL 

PRAOESH--ffl»lW.

SHRI H. M. PATF.L : M*y I be pei- 
mvtted to sty this in view of the remarks 
tha* M*. Stephen, Leader of the Opposi
tion, nnde as he staged the wa'k-out? 
As he lei the walk-out. he made a very 
serious charge.  He has said that the 
persecution of the minorities has started. 
H*? has slid this on the basis of this Call 
Attention. The  Call Attention  related 
to drawing attention to the reported demo
lition of churches and other properties in 
Aruaachil Pradesh.  A categorical state
ment was mvie saying that there was no 
trcufc whatsoever in this charge.  Still 
on that the whole tissue of lies have been 
built tq say that it proves that there is 
persecution of minorities.  He  has said 
this adding ‘inspite of out request that the 
Home  Minister  should give  an as-

- *.—■*» - ..................................... »'■"i»i<»h»-i
•♦Not recorded

COMMITTEE  ON  rUBUC 

UNDERTAKINGS

TWBNTY-THIRD RbPORT

SHRI  TYOTIRMOY  BOSU (Dia
mond Harbour): Sir, I beg to present the 
Twenty-third Report of the Committer 
on Public Undertakings on action taken 
by Government on the recommendations 
contained in the Sixth Report of the 
Committee on Galloping Riw in Foreipn 
Tours and Costs thereof undertaken by 
Officials of the Public Under taking*.

Sir....

MR.  DEPUTY-SPEAKER:  No.
Nothing more wil 1 go on record.  Matters 
under Rule 377,

(Interruptions)*


